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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL,
EASTERN ZONE BENCH KOLKATA

Original Application No0.85/2024/EZ

Subhas Dutta
..... Applicant(s)
-Versus-
State of West Bengal & Ors.
..... Respondent(s)

AFFIDAVIT OF URBAN DEVELOPMENT & MUNICIPAL AFFAIRS
DEPARTMENT, GOVERNMENT OF WEST BENGAL IN
COMPLAINCE WITH THE DIRECTION OF HON’BLE NATIONAL
GREEN TRIBUNAL, EASTERN ZONE BENCH, KOLKATA DATED
24.04.2024

I, Shri Joly Chaudhuri, son of Biswanath Chaudhuri, aged about 54 years, by
occupation service, working as Additional Secretary to the Government of West
Bengal, Urban Development & Municipal Affairs Department & Additional
Director, SUDA, having office at ‘Nagarayan’, DF -8, Sector — 1, Saltlake,
Kolkata — 700064, do hereby solemnly affirm and state as under:-

1. That I am the Additional Secretary to the Government of West Bengal,
Urban Development & Municipal Affairs Department & Additional Director,
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SUDA. I am well acquainted with the facts and circumstances of the case and I
have been duly authorized to affirm this affidavit on behalf of the Urban
Development and Municipal Affairs Department, Government of West Bengal.
2. That I say that the Hon’ble, National Green Tribunal, has been pleased to
pass an order dated 24.04.24 directing, Urban Development and Municipal
Affairs Department to file its affidavit in the aforementioned matter.

3. ThatI state that in compliance with the Hon’ble National Green Tribunal
order dated 24.4.24, a report was sought from the Howrah Municipal
Corporation by SUDA on behalf of the Urban Development and Municipal
Affairs Department, Government of West Bengal, vide Memo No. SUDA
1224/2023/2919 dated 15.05.2024. A copy of the said letter dated 15.05.2024 is
enclosed herewith and marked as Annexure A.

4. That I state that the Howrah Municipal Corporation vide Memo No.
012/Gen (S.C. Cell)/Commr./2024-25 dated 21.05.2024 has submitted a report.
The report states inter-alia as follows:

( I) That the Municipal Corporation is processing legacy waste at the
Belgachia Dump site through bio mining in collaboration with SUDA and
KMDA.

(I) The Municipal Corporation have taken extensive efforts to
identify alternative locations for establishment of trenching ground around
the city, but due to non availability of land these initiatives did not see the

light of the day.

(IIX) The Corporation uses manual as well as mechanical methods

for sweeping the streets and keeping the city clean.

(IV)  The éorporation undertakes regular de-silting activities to

mitigate water logging issues.
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( V) The éorporation also uses water sprinkling vehicles to spray
water on roads to mitigate pollution.
A copy of the said report dated 21.05.2024 is enclosed herewith and

marked as Annexure B.
That I further say that report of Howrah Municipal Corporation show that
door to door waste collection is done on regular basis and all places and bins at

5.
major points in the city where waste is accumulated is cleaned on regular basis.

That the statements made in Paragraphs 1 to 5 are based on information

derived from the record which are usually kept and maintained by the answering

0.
respondents in the ordinary course of business and which I belief to be true and

rest thereof are my humble submission before this Hon’ble Tribunal.
- ?‘17/ Cﬂ.apom\w-'

{"_, '-'Cd j_f}“f:\)})‘\
437 ~Go\
%)/ Subhendu A7\
D/ .
[ Kolkats (BRP) \ 2 {] . . Deponent
=) ( Regd. No. i._-lj(‘j;'?:‘ﬂ??jm ! » Jol )
% \ Expiry Date /i ' oy Cha}udhun, WECS ( Exe.)
N 142027 Je ¢ Additional Secretary
"Zf\\ Y TPAL YA /c”(\‘ . Urban Deveiopmem&MunicipalAﬁairqu;mm;
N fé”fi*'" ‘/:1 );'3 Government of West Bengal
e e _
QR N VERIFICATION S
I, the deponent above named do hereby verify that the contents of the above
affidavit are true which are derived from the relevant office records. No part of
it is false and nothing material has been concealed there from.
o Yly Caslon

- DEPONENT

Joly Chaudhuri, wecs ( Exe.)
Additional Secretary

Urban Development & Municipal Affairs Department
Government of West Bengal

Verified at Kolkata on this _ day of July 2024

The deponent is identified by me.

. e .

WJ_,_L-‘ Solemnly Affirmed and

Declared before me /S
Advocate 139 CPM’V

" u . e — \TF-:" 'EE‘

= N!cu";ary SUBHENDU :;F\l.ui{d
Govt. of West Benﬁgow Notary, Govt. O
\D . 97* Regd. No.-0086

f W.B.

12022
feitis

10 JuL 2024
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STATE URBAN DEVELOPMENT AGENCY
‘T B9, GB5T 39, (TET-0, RYFR9E, IIRID-900 Yoy, AfEIam
“ILGUS BHAVANY, HC Block, Sector - I, Bidhannagar, Koikata - 700 106, West Bengal

SUDA- {'LQL\,/?’-@Q?» /2919 Date: {5-.05.2024
From: Shri Joly Chaudhuri, WBCS(Exe.),

Additional Secretary, UD & MA Department &

Additional Director, SUDA

To: Commissioner, Howrah Municipal Corpcration

Sub: Request for submission of Action Taken Report against the order of
Hon’ble NGT OA No. 85/2024/EZ dated 24.04.2024 (Subhash Dutta vs
State of West Bengal and Ors).
Sir,
Apropos the captioned subject, vou are requested to submit the Action Taken Report as
per prescribed format complying the petition and order of Hon'ble NGT OA No. 85/2024/EZ
dated 24.04.2024 within 20.05.2024 positively as this matter is related to Hon’ble NGT.

You are further requested to submit one excel copy and one signed PDF copy of the

N T e

T A A8 b 1A

report through mail at sbm.whsuda@gmail.com.

Enclo:

As stated.
Yours faithfully,
y }#A.T
[S- ot 7y
Addl. Secretary, UD & MA Dept,

&
Addl. Director, SUDA

SUDA- {224/ 2023/ 219/t %) Date: | 57.05.2024
Copy forwarded for kind information to:

1. Directer, SUDA

2. Secretary, Howrah Municipal Corporation

3. CMPM, SUDA

4. Law Officer, SUDA

5. AE, Conservancy, Howrah Municipal Corporation

6. Private Secretary to Hon'’ble MIC, UD & MA Department, Govt. of West Bengal.

7. Sr. PS to Secretary, UD & MA Department, Govt. of West Bengal

f‘,‘?} N Jﬁvﬂ/
i - MYy
Addl. Secretary, UD & MA Dept.
&
Addl. Director, SUDA

TAS(E ¢ (099) LLoLLLoo
Tel : (033) 66366600, E-mail : wbsudadir@gmail.com
Account Section : (033) 66366627




— 6" ANNEXURE -8

4, MAHATMA GANDHI ROAD, HOWRAH ~ 711 101
Tel: (+91-33) 2638-3211-13, 2641-5218; Fax: (+91-33) 2641-5218/2214

No. 012 /Gen (S.C. Cell)/cOmmr./2024-25

To,

The Addl. Secretary, UD&MA Dept &
Additional Director, SUDA,

“ILGUS BHAVAN?,

HC Block, Sector — 11,

Bidhannagar,

Kolkata — 700106.

Sub : Submission of Action Taken Réport against the Order of the Hon’ble NGT in OA. No. 85/2024/EZ, dated
24.04.2024 — Subhas Dutta vs State of West Bengal & Ors — Reg.

Sir;
Kindly refer to your letter Memo No, SUDA — 1224/2023/2919, dated 15.05.2024 on the captioned subject.

As desired, a para-wise statement of the instant O.A. along with the action taken report and a small process
flow of the activities of the Conservancy Dept., HMC are enclosed for your kind perusal and further required action
~ please.

Thanking you,
Youys faithfully,

xl s ™
Commlssm
Howrah Municipal Corporatlon
Encls : As stated above.

Endt No. 012/1(5)/Gen (S.C. Cell)/Comnir./2024-25 Dated : May 21, 2024.

Copy forwarded for favour of information to :
1) The Member Secretary, PCB, Paribesh Bhavan, Building 10A, Block LA, Sector. III,
Bidhannagar, Kolkata — 700106;
2) The Secretary, HMC;
3) Asst. Engineer & OSD (Cons|), HMC;
4) OSD (Law), HMC — a copy qf the above report is enclosed with request to apprise our Ld. Counsel in
the instant OA. for preparatidn of Affidavit-in-Opposition on behalf of the HMC (Resp. No 6);

5) Dept. Guard File.
Commissioner

Howrah Municipal Corporation



0.A. No. 852024/E7, before the flonbie NGT - Subhas Dutia vs. State of West Bengal & Ors.

Paragraph /
Point No.

Comment

Action Taken

Remarks

amount of open drains. Contrary fo ils twin city
Kotkata, underground sewage system is absent

in most part of the city resulting in such

from cleaning of ot-falls, natural reservoirs elc. in close co-ordination with other
stakeholders. viz. Raihways. I& WD efe to keep the problems ol water-logging at minimal
stage during the monsoon period. Further, efforts bave been taken to cover the major

drains in a phased manner fo avoid recurrence of this problem.

nf . o7 Matiet of scif declaration by the Applicant. no N.A. N A
’ comment
8 Cieneric obsenalion HMC is well aware of the impertance of maintenance of Dump Sile as emisaged under . e
’ SWM Rules, 2010, Accordingly. initiatives have already taken for rectamation of Tand af
the existing Belgachin frenching ground. the only Dump Site of TIMC. by way of Bio-
mining of fegacy waste so that processing facility for fresh waste can be installed there-at
by 2026.
Q Matier of record. na comment N.A. NA. .
it Matter uf'l'ecol‘d‘ no comment - NA N.A.
1 HIMC has ot taken part in “SWACT it ——m j—
SURVEKSHAN hence vardstick of the survey is
' not known
12 Matler of histotic records: o comment I e
i3 The hook is not in eivcudation for past so many — —-
iHowever, limiled copies are available with
the FIMC for relerence purpose.
1. 15, Persanal observation of the Applicant. not fully true, HMC is trving hard fo implement 100 percent door-to-door collection with source All she places as shown in fhe
dented and disputed. segregation from all of its wards in a time bound manner in compliance of the provisions §  Annexure P -X have been
of SWM Rutes. 2016, Once the same is pul in place, the problems of un-cleaned open vat Jcleaned, repart of which with
existence of GVPs ete will automatically ecase to exist. Meanwhile, to improve efficiency. | pictorial evidences are showsn
HMC has taken initiative To keep all the major vats including noted GVPs cleaned through separalely.
out the day on Quick Response mode, to strengthen its enforcement team 10 take punitive
‘ measures against ewing officials / agencies & (requent offenders littering the publie
places, ’
in HMC has a Tegacy of existence of considerable Sincere efforts are being taken lor de-silting of all major drains on regular basis apart

undesiralle sitiations.




.

\!l_].; ]Q -

A\-'aflai)Ail'in' hfs‘uilablckqua‘mil)ﬂl i)fVacan( tand in
HMC at one parcel for setfing-ip of another
Trenching Ground by way of closuring the present
one is next to impossible consideting the extremely
high poputation density of HMC, i.c.. 20,817 per
$q. K as per last recorded Census in 2011 against,
the national average of 481 per Sq. Kin.

As the only
legacy waslc (&n

¢ allernative, effi (!!\'ha_\»'calrf:a(-l:
rox 1000 lakh MT3 of the Relgachia Trenching Ground for reclamation
of ifs entire land with the financial and technical assistance from SUDA & KMDA
tespectivels in w time bound manncr sa that processing facility of fresh waste can be
establishert there-af in accordance of the provisions of the SWM Rules. 2016,

been taken for Big-miving of the : V

19

Tnormat phcnnmen(m which oceurs mainly in the dry,

Occutrence of fire incidents at the Dumpsiteis a’

sedson due Lo spoaneous combustion by chémical
xidation and biotogical degradation. 13TG is also
no cxception to that.

The incidents of fire at the Belgachia Tlcnrhm;‘ Ground is being clmelv monitored so that]
it can be mmn'lted tocally by u:mL_ TIMC s own Water Sprinklers on regular hasis.
¢

Photographs ate enclosed.

Matter of records.

Matter of Rule provision. no comment

=
[

tence of one major open drain going to the
oxidation potid tirough the BTG is a historical
. fegacy, :

A schem" has already h"cn drawn for jackeling the dmm in that por tion o mvwm
spiltage of garbage fram the heaps.

The W.0. (o M/s Aakansha for the process of Bio-
" inining of legacy wasic af the BTG has been
" awarded by KMDA whio are in better position 10
‘give the present slatus of its performance including
disposal of the bye-producrs, )

Door-to-Daor colicb!izin with source se«,}_reg:lﬁnn has

stavied in 11 no of wards of HMU which will be
. escalafed 10 25 by Seplember. 2024

Rest of the wards will alse come under it by the end
of the financial year At present. therefore, only
pldclic iméte:'ﬁom these 11 wards comc to the
MR set-up under UNDP for processing 10770

an'lul\'

The agrecaient with s present Operator has been ended  Injtiatives hase laken for finding

ouf another ORM Partoer to rin the MRE & the Plant for processing the phastic wakic in
accordante wvilh the provisions of the Plastic Waste '\hn«l"e'w‘nl (Amendhiment) Rules,

2023,

HMC being the “State” as per At 12 of the

Constitution of Indm is duty-bound to adhere all they.

anmnmenml norms in trie letter and spiril while
disposal of itssolid waste from the Ci ity..

“Matter of records. No comment.
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Area in

. LAT/LONG Action taken with regard to SWM rules Remarks
(uestion
Sandhaya Photographs attached in
Razar 22377115 RS 330214 . Cleaned regularly Annextore-3

Panchanantal
2 Road pear
RBelillions
Lane paint,
Howrsh

Cleaned regularly

Photographs atiached in
Anpexiure-3

Panclmantal
1 Roud Near
€ora Bazar,

Photographs attached in -

Amexture-3

JHowrah . X _ Cleaned regularly
Nityadhan !
Fiukherjee
Road, Photographs attached in’
Howrzh §8 273827 Cleaned regularly Annexlure-3 .

£ Rowd

I
© 8

Cleancd regularly

Photographs attached in
Annextywe-3

- HRedgachia
Dumping .
Ground, Photographs atlached in
fHowrah Cleaned regularly 1Annexiure-3

Kajipara to

Chatterjee
Fiat Razav,
Howrah-

1 STT0 0, R 30T

Cleaned regularly

Nabaena | _
State 11.Q st Photographs atlached in
flowrsh 2IMMSETT 8K e Cleaned regularly Annexture-3

Photographs attached in
Annesture-3

GUTL Road, WY

22.603403, 88 3425493

Cleaned regularly

Photographs attached in
Annegture-3

= Road W-

CRoad W

H

GO Road W

22,602, 883421

Cleaned regularly

Photographs attached in
Annexiure-3

22593661, 88 330839

Cleaned regularly

{Photographs af tached in

Annexture-3

22 593661, 88.339830

Cleaped regulatly

Photographs aftached in
Annexture-3

Cleaned regularly

Amnexture-2

LR {{zpml AW

22.588096, £8.3259
L

Cleaned regularly

Photographs attached in
Annexiure-3

Photographs attached in

Raad W-

22.595661, 88.339830

22591179, 88337821

Cleaned regularly

Photographs attached in
Annexdure-2

6. T. Roxd -

X

22.382536, §8.333098

Cleaned regularly

Photographs attached in
Anpexture-3

(1L Hoad 3V

S

22.37724R81, 8R.3303,94

Cleaned regularly

Photopraphs attached in
Annexture-3

€8, Road W-
28

225773181, 88.3303394

Cleaned regulady

Photographs attached in
Annexture-3

G717, Road W-

f)

- 22577701, 88.330521

Cleaned regularly

Photographs attached in
Annexiure-3

T, Road W.
31

22.57082991. 88.32668929

Cleaned regularly

Photographs attached in
Annexture-3

(. T. Road -

22.569924, 88.326061

Cleaned regularly

Photographs attached in
Annexture-3

Cleaned regularly

|Photographs attached in

Annexture-3

2

19
3

64647, 88.32185

Cleaned regularly

Photographs attached in
Annexlure-2

(7.4 Road

uear Shibpur
Razar,

22.569924, 88.326061

Cleaned regularly

Annexture-3

Photographs attached in

1 ane,

22

l_/.

97521, 88328344

Cleaned regularly

Photographs attached in

Annexture-3

fowrah
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rank B

s Salkia, Howrah,

G T Road, Ward - 15

=

- |0~
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G T Road Ward- 29 G T Road Ward 17 Panchanantala Road Gora Bazar, Ward 17

Panchanantala Road, Ward 19 .

ol

PT Road Near Belllrous Lane, Ward 19

162 Grand Trunk fd, oo Shib
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G T Road, Ward — 37

Kajipara to Nabanna State H.Q., Ward — 37 G T Road, Ward — 27

Y

estBengal

e an -

G T Road, Ward — 28

Lat 225975
Long 88.328
18/05/24 12
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Belgachia Dumping Ground, Ward — 8

{; India . : =
Necea Shiboar, Howraf, West Bangal 711107, indls

+ Bormal T10Y ik

h, West Bengal, India Z
R4, Tram Depat, Raors, Shibpor, Howeah, et Bangal 3




Annexure-1V ~1y-

Salient peints of Conservancy Department, HMC interest of G.A. no

_85/2024/132’, before the Hon’ble NGT- Subhas Dutta Vs State of West

Bengal & Ors- Reg

In order to keep the 50 wards under FIMC the following processes are constantly being implemented by

. Conservancy Department to clean the Howrah city.

6)

7)

8)

23

Searches were made in the past for alternative places for setting up another Trenching Ground of

U.M.C in Eil-'l around the city. which however could not be materialized due to want of sufficient

land required fof this purpose. S-ubsequently initiatives have been taken by State Govt & H.M.C for

rec‘.lainﬁng of land at the existing dumpsite at Belgachia by way of processing the legacy waste

through bio mining method. _

Door 1o Door segregated waste collection is in operated for a total of 11 wards of the HMC which

are ward no.- 8.11,12.22,26,29,33.40,42.43 44. Initiative have been taken from our end to do such -
work in another 14 wards i.e. 2.3,4,5.10.21,23,25,27,28,32,34,37,38 from next September, 2024 and '
after that this work will be .impleméntecf in this financial year for rest of the wards. (Photographs

attached in Annexure —1)

At present the garbage collection through agencies are running in 39 wards of the HMC where

garbage js picked up from secondary collection point (vat) and dumped in the Belgachia Dumping

tiround. (Photographs attached in Annexure -2)

Street sweeping is done manually and by mechanical road sweeping machine to keep the city clean

and drain desilting: work is done regularly to save the city from water logging. (Photographs

attached in Annexure —3)

“Apart from secondary collection point (vat) there are some garbage vulnerable points where the

aceumulated garbage is cleaned regularly and bins are provided at those places.

Various Ganga Ghats are cleaned regularly and idol structures are removed during emersion period
10 keep the Ganga clean. (Photographs attached in Annexure —4)

To prevent environmental pollution in the city water is spared regularly on the roads by four nos
.\"prinkl;r vehicles. (Photograph.s attached in Annexure -5) '

Cleaning services are collected throughout the HMC areas by four nos compactor stations.
(Photographs atiached in-Annexure —6)

Ho-miming work of Legacy Waste already started in Belgachia Dulﬁping Ground since July, 2023
o process 10 Tacks metric ton Legacy Waste At present Bio-mining work has already being
completed at zone -3 of Belgachia Trenching Ground and SUDA has proposed to set up a Bio gas
plant of Capacity 100tpd for processing the apportion of the segregated wet waste received from the

ward where segregation work is already been started or will be started in near future. The

processing of legacy waste the byproduct of inert, good earth & R.D.F which are being disposed of





